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Notification No. F. 22-118-93-VI11, dated the 8th June, 1994 - In exercise of the
powers conferred by sub-section (1) of Section 21 of the Madhya Pradesh Motoryan
Karadhan Adhiniyam, 1991 (No. 25 of 1991), the State Government hereby exempts in part
from payment of tax leviable under Section 3 of the said Act, for the period of two years
we.f. 13t June, 1994, to all service vehicles covered by and operating under the Motor

Vehicles (All India Permit for Tourist Transport Operators) Rules, 1993 and fixes the rates
of tax payable by such vehicles as specified in table below -

TABLE
5. No, Class of Vehicles Tax Leviable

I.  For Motor cabs perminted to carry Rs. 300.00 per Quarter per State
not more than 6 persons, (Other than Home State).

2 For Maxi cabs permitted to carry Rs, 3000.00 per Quarter per State
not more than 13 persons. (Other than Home Staic).

3 For Omni buses permitted to camy Rs. 12,000.00 per Quarter per State
not more than 35 persons. (Other than Home State).

[Published in M P Rajpatra {Asadharan) dated §-6-1994 page 530]
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Notification No. F-22-45-2005-VII1, dated the Sth August, 2005 — In exercise of the
powers conferred by Section 21 of the Madhya Pradesh Motoryan Karadhan Adhiniyam,
1991 (No. 25 of 1991), the State Government hereby exempt vehicles under the provisions
of the “Eco and Adventure Tourism Policy 2001-2002" of the Department of Tourism,
Government of Madhya Pradesh, as applied by such private sector applicants, who have
been selected and whose project reports have been approved by that department, from
the payment of motor vehicles tax payable under smwn 3 of the said Adhiniyam, for a
period of five years, subject to the '3 and ions, namely :-

. The Vehicles mentioned in the project report for transporting tourists to visit
the identified locations, will enjoy exemption from payment of motor vehicles tax for a
period of § years. This facility will expire automatically after 5 years.

2 This exemption shall be available for five years from the date of commencement
of the project.

[Published in M.P. Rajpatra (Asadharan) dated 8-8-2005]
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[ et s (smmamer) Rets 22-11-2005 99 1115-1116(1) & s
Notification No. F-22-57-2007-V111, dated the 4th January, 2008 — In exercise of
powers conferred by Section 21 of the Madhya Pradesh Motaryan Karadhan Adhiniyam,
1991 (Act No. 25 of 1991), the State G hereby, give exemption of 2% on rate
of life time tax payable on such non-transport vehicles, which are liable 10 pay life time
tax and are sold in the Gwalior Vyapar Mela within the period from |st January, 2008 1o
Tth February, 2008, The exemption will be given only on such vehicles which are sold
in Gwalior Vyapar Mela and are registered in Madhya Pradesh.

2% exemption means that where the tax rate is 7% it will be 5% and where it is 5%
it will be 3%

[Published in M.P. Rajpatra (Asadharan) dated 4-1-2008 Page 23]
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CHHATTISGARH ACT
(No. 22 of 2001}

THE CHHATTISGARH MOTORYAN KARADHAN (SANSODHMAN) ACT, 2001
An Act further to amend Chhattisgarh Motoryan Karadhan Adhiniva, 2001

~ Beitenacted by the Chhattisgarh Legistature in the Fifty second year of the Republic of Inida
as follows -— :

Short title. 1. This Act may te called the Chhaltisgarh Motoryan Karadhan (Sansodhan) Adhiniyarn, 2001
(No. 22 of 2C01y.

Amendment of Sec- 5 For the first proviso of sub-section (1) of Section 3 of the Chhattisgarh Motoryan Karadhan
tion 3. Adhiniys o, 1991 (No.25 of 1991) (hereinafter referred to as the Principat Act), the following
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v L proviso shall be substituted, namely :—
“Provided thisl the life time tax shal} be levied at the rates specificd in the Second Schedule
- in respect of motor vehicles specified therein.”

s — 3. Insub-scction (2) of Section 14 of the Principal Act, for the words first proviso of sub-section
-~ {1} of Section 3', the words "Second Schedule” shall be substituted.

4. (1) In the First Schedute of Pl_'im:ipal Act, for sub-clause (i) {u} and (b) of clause (1}, sub-
clause (i) of clause {2}, sub-clause (i) (a) and (b) of clause (3) sub-clause (1) of clause
{4}, of sub-item (d) of item 1V the following sub-tiem shall be subsiiwuted, namely :—

"{d) vehicles pefmiitéd to'cany more than six passengers plying as stage cammiage on routes
other than city routes :—

{1} In respect of vehicles permitied to ply as air-conditioned or deluxe or express service for
— cvery passeager which the vehiele is penuitled to carry and where the total distance per-
mitted to be covered by the service in a duy—

L (i) does not exceed 100 kms,
i \ (a}  For air-canditioned/deluxe service Rs. 250/- per scat per mon‘Lﬁ
:
[ {][ (h)  for express service Rs. 200/- per scat per month
- ‘f\ {2)In rcspcét of vehicles permitted to ply as ordinary scrvicé.l_'or cvery passenger which the

- ‘ vehicle is permited to carry and wherc the total distance permitted to be covered by a
l ' vehicle in a day—

(i} docs not exceed 100 kms. Rs. 160/- per seat per month
(3) In the respect of vehicles of other State penmitted to ply as air-conditioned/dehuxc or ex-

press service for every passenger which the vehicle is permitted to carry and where the
permit is countersigned-—

J-r-.'
(i1) without a reciprocal agrcement :(—
(1}~ for air-conditioned/deluxe service " Rs 40/~ per seat per month
wmius Rs. 20/- for cach 0
ks, of part thercof per scat
per month.
by for CXPress service : " Rs. 40/- per seat per month
-plus Rs. {5/ for each 10
kms, or part thercofl per seat
- " per month.
‘e
{4) In respect of vehicle of other State permilie? i ply as oadinary service for every passe-
o nger which the vehicle is permiited to caery 1 o7 swhere the permit is countersigned—
o } (ii) without a reciprocat agrecmeni— Rs. 40/~ per seat per month

pius Rs. 10/~ for each 0
kins. or part thereof per scat
per month.”

Anmendment of Sec-
tion 14,

Amendmoent of First
Schedule.




418 (6) ' BerETg Terys, fadie 22 foave 200

2) For sub-item (f) of item IV clause (1) and (6) the following clause shall be substituted,
namely :(—

"(1) vehicle permitted to carry more Lhan six passengers and plying as contract ¢ Tiage
covered by all India tourist permilt issued by Chhattisgarh State under sub-section (9)
of Sec. 88 of the Motor Vehicles Act, 1988 for cach seat (other than the driver) which
the vehicle is permitied to carry—

(a) Tourist vehicle other than Maxi cab—

(i) having seating arrangements under sub-rule (10} of rule 128 of the Central Motar
Vehicle Rules 1989, with—

(a)  seating layout two and two ' Rs. 800/~ per scat per month
(b}  seating layout two and one Rs. 950/~ per seut per month
(¢} seating layout onc and one Rs. [250/- per seal per month
(ii) for air-conditioned tourist bus Rs. 950/- per seat per munth

- {with any permitted scating layout)

(b}  Tourist vehicle Maxi-cab— Rs. 125/- per seat per mortth.
{6) vehicle permitted to carry more than six 50 paise for ordinary bus and
passengers and plying as contract carriage one rupec for deluxe/air. con-
on temporary permit granted under clause ditioned bus per scat per 10
(a) of sub-sec.(1) of Sec. 87 of the Motor kms. or part thereof for the
Vehicles Act, 1988 for cach scat (other entire distance w0 be covered
than the driver) which the vehicle is per- in accordance with the condi- |
mitted to carry, tions of the permit,in addi- .

tion (o tax paid under clause
(€), (d), (&) or () (2)as the
case may he.”

(3) For sub-item (g) of item [V the following sub-item shall be substituted, namely —

"(g) Motor vehicles plying without permitfauthorisation

1. Vehicle ather than Tounst vehicle or Deluxe bus

(a) Vehicle permilted 1o carty excecding Rs. 125/~ per seat per month in
- 3but not exceeding 6 passengers - accordance with eatire  regi-
(encluding driver) . stered seating capacity.

(B) Vehicle permitted to carry exceeding Rs. 250/~ per seat per month in
6 but not exceeding |2 passengers accordence with entite regi-
(encluding driver). stered seating copacity.

(c) Vehicle permitied to carry exceeding Rs. GOQ/- per seat par mosth in
12 but not exceeding 29 passengers accondance with entire regi-
(excluding driever). stered scating capacity.

(d) Vehicle permitted to carry exceeding Rs. 1000/- per seat per month

. 29 passengers (excluding driver). in accordance with entire regi-

stered seating capacity,




BTG TR, fiaiw 22 fRaER 2000

418N

2, Tourist vehicle/Deluxe bus

(a) Tourist vechicle motor cab

Rs. 150/- per scat per muath

() Tourist vehicle maxt cab . R.'i_-ﬁf}lh’- per sl |1cr.mtmlh

) Tourist vehicle/Deluxe bus other then
motor cab & maxi cub having. |

(1) seating layoul two and two Rs. 1608)- per seut per momh

(i1) Seating layout iwo and on¢ or R
air-conditioned bus of any layout.

s

(i1i) seating layout on¢ and one

900/ per seat per month

Rs. 2500/~ per seat per monih

(4) After Explanation (9} of itent TV, the following explanution shall be inserted. namely -~

"Explanation (10} :— for the purpose of sub-clausc fa) of clause (1) of subitem (1), in item
IV in column (1} the physical verification of seating lavout in o tounist vehicle shall be done
by the Taxation Authority uader the pravision of sub-rule (10) of rufe 128 of the Contral
Motar Vehicle Rules, 1989 and shall be entered in the certificale of regisiration and fax token
and it shall be verified from tinie to time by the Taxation Authority or of ficers authorized by
the State Government in this behalf under section 16 of Chhattisgarly Motorvan Karadhan

Adhiniyamn, 199"

For the Second Schedule of the Principal Act the following Schedule shall be substiluted, Amcadment of the

namely :—

"SECOND SCHEDULE

Second Schedule.

) See first proviso to sub section (1) of Section 3 |

Description of Motor vehicles
()

Rate of lifc time tax
(2)

(B4

Motorcycles with or without attachment of any unladen weight.
Motor cars of any unladen weighl—

(a) Cost of wh i_ch does not exgeed rupees five lacs:

(b} Cost of which exceeds rupees five lacs.

Invalid Carriage | |

Auto-rickshaw three wheelers (Public Service Vehicle) plying

for hire and reward and permitted to carry not more than six
passengers—

(a) Vehicle purchased after 1aking loans under various schemes
and conditions as decided by the State Government by its
notification, from time to time and owned by any person
belonging to scheduled castes, scheduled tribes, other back-
ward classes and minority community.

4% of the cost pt vehicle.

_ 5% of the cost of vc‘hiclc.

6% of Lhe cost of vehicle.

Rs. 360/

2% of the cost of vehicle.
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() ’ (2)

(b) Vehicle purchased and owned by the person other than

5% of the cost of vehicle.
the person mentioned in (a) above.

5. Omnibus registered for private use having seuting capacity 6% of the cost of vehicle.
cxceeding 6 and up Lo 12 (excluding driver).
Explanation :— . _
1. Cost of vehicle means cost 1ncludmg tux realized by the dealer,
2. For calculating the life time tax on the hasis of the above class of vehicle, the owner of the vehicle shall be re-
quired to produce sale receipt issued by the dealcr al the time of the registration of vehicle
3. Auto-rickshaw three-wheeler includes vehicles popularly known as Tempo, Vikram cic
6.

Repeal and Saving

The Chhattisgarh Motoryan Karadhan (Sansodhan), Adhyadesh 2000, (No. 3 of 2001} is, hereby repealed

T, mamﬁmaﬁaﬂ}mmw @rﬁ_wm."ma'ﬁaﬁgﬁammm—zom
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CHHATTISGARH ADHINIYAM
{No.22 of 2002) |

THE CHHATTISGARH MOTORYAN KARADHAN (SANSHODHAN)
ADHINTY AM, 2002

An Act further to amend Chhattisgarh Motoryan Karadhan Adhiniyam, 1991 (No. 23 of
1991).

Be it encated by the Chhattisgarh Legislature in the Fifly Third year of the Republic of India
as follows - —

1. This Actimay be called the Chhattisgarh Motoryan Karadhan {Sanshodhan) Adhiniyam, 2002 Short Title.
(No. 22 of 2002).

2w After clause (b) ol section 2 of the Chhatiisgarh Motorvan Karadhan Adhiniyam. Ameadment in Sec-
1991 (No. 250f1991), thereinafier referred to as the Principal Act), the [oflowing tion 2
¢lause shall be inserted, namely :— |

"(ba) "Private Service Vehicle” includes a motor vehicle owned hy a partnership
firm, a body corporate, & company or afactory and docs not include a molor
vehicle used for public pumposes™.

(i1} Forclause (d) of Section 2 of the Principal Act, the Tollowing clause shall be
stbstituted, namely :—

_ "(d) "year"incase of a fleel owner means the linancial vear. and in any other cases,
& means 3 period of twelve months commencing on the {irst day of the momh in
which a motor vehicle is registered or a new registration mark is assigned 1o it
under the Motor Vebicle Act, 1988 and 2 "quaner™ micams cvery three monihs
commencing on the first day of the month in which a motor vehicle is regisiered

- or a new registration mark is assigned to 1L,

3. Insub-section (1) of Section 13 of the Principal Act,— Amendinent in See
tion 13 (1)
(" For the words "one-third" and the words "not exceeding twice” the words "one-
twelveth™ and the words “equal o the outstanding and unpaid amount of tax” shalf
respeclively be substitued.

(1) 1o proviso of above section for the words “one-tenth” and the words "each vear
or part thereof” the words "ane-hundredih” and the words "cach month or par

thereol™ shall respectively be substituted.

(1) Alter Lhe above proviso the following second proviso shall he inserted. namely,—

"Provided further thut if the paymient of penalty of any period is outstanding on
. I-11-2000 and detaulter pays it before 1-11-2002, then he shall be given a rebiie |
of 50% in the oatstanding amount of penahy” |

4. For Section 17 of the Principal Act. the following section shall be substiwted, nagicly Atend e i Sec

¢ . ] ‘ tivr 17
' 17, Offences, penaltics and Competent Court :— (1) An ewner of a motor vehigie if—

(a) submits or allows 10 be submitted an incerreet or incomplete decluration or
additional declaration under Section § or fails to submit adecluration oradditional
declaration as required under above section, or
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Insertion of Seclion
17 A

tmendment in the
first Schedule.

(b)

(d)

submits or allows 1o he submitted an incorreet or incomplete returns underespress
conditions of a permit of motor vehicle or fails to submit areturn as required under
the conditions of permit. or

fraudutently or intentionally or otherwise contravenes the provisions of non-use
of vehicle mentuncd in sub-section {11 of Section 14 or rules made there-under.
or

willfully acts in contravention of any of the provisions of this Act or any rules
made there-under or any lawful orders passed in accordance therewith,

Shall be punishable with fine, which may extend to five thousand Rupees and for any second
or subsequent offence with fine which shall not be less than five thousand Rupecs and may exiend
up o ten thousand Rupees.

(2)

(3}

The amount of any tax under Section 3 and penalty under Sechion 13 shall be reco-
verable as if it werc a fine.

-

Offence punishable under this Act shall be enquired into or iried by the court of

Magistrate First Class,

After Section 17 af the Principal Act, the {ollowing section shall be inserted. namely —

"17 A. Composition of offences :—( 1) The Taxation Authority may, cither before or afier the
institution of proceedings for any offence punishable under Section 7. compound such olTe-
nces by way of composition thercof at the rate as state government may by notilication specify
in this behalf.

{2)

On payment by the defaulter such sum as may be determined by the Taxaion
Authortty under sub-section (1), no further action shall he taken against hiny wid
if any proceedings in respect of such unlawful act has already been insiitued
against him in any court such payment shall have the effect of the exoneration or
discharge.”

In the FIRST SCHEDULE of the Principal Act;

()

(@)

(b)

Faor sub-item (a}, {(b) and (c), ol item 1V, the Tollowing sub-items shall be subsii-
tuted, namely :— -

Vehicle permitied to carry not morg Rs. 50.00 per seat per quarier
than threc passengers (motorcycle/
auto-rickshaw/3-wheeier/4-wheeler).

Vehicle permitied to carry more than
three but not more than six passengers
(3-wheeler/4-wheeler)

() covercd with All India Tourist Rs. 200,00 per sean per quarter
Permit.
(11) covered with a Permiut other Rs. 150.00 per seat per quarier

thar menticned b (i) above.

s
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CHHATTISGARH ACT
No. 26 of 2010)

THE CHHATTISGARH MOTORYAN KARADHAN (SANSHODHAN) ACT, 2008

An Act lurther to amend the Chhattisgarh Motoryan Karadhan Adhinivam, 1991
(No. 25 of 1991

Be it enacted by the Chhattisgarh Legislature in the {ifty-nineth year of the Republic of
India as follows -

I i) ‘This Act may be called the Chhattisgarh Motoryan Karadhan (Sanshodhan) Short title' and
Adbinivam, 2008, Commencement.
(2) It shall come into farce on such date as the State Government may hy notifica-
Lo appaint.
2. Inthe Fiest Schedule of the Chbattisgarh Motarvan Karadhan Adbimyam, 1991 (No. 25 Amendment of the

at 1998, thereinafier reforred o as The Poncipal Act), for sub-item {a) of item-v, the First M'h“d_"h"

Tollawing sub-item shall be substituted, namely ;-

() Goods Carrlages, whose pross vehicle weight
15 above 3,500 Kgs .-
“For cach 3MH) Kes ol the gross wetphl or part Rs. 85/ Per Quarter?
therent '

Amendment of the

i In the Second Scliedile of the Principal Act, Toritem 2 and 3 the following shall be
Second Schedule.

substituted, numely —

b Motoreyetes with or without attachment of
any unladon weight,

05% ol the cost of
vehicle.

2. Motor cars of any inladen weight-
Y Cost of which does not exceed rupees O6% of the cost of
five Tocs. vehiele.
k3 Cost o which cxeeeds rupees five lacs. 079% of the cost of
’ vehicle.
5. Omm hus registered for private use having 07% of the cost of

seating capacity excceding 00 and upto 12
(uxcluding driver).

vehicle.

H AT, MET AT s I @R g1 TTR T R TETA, Cualn g g ae AT sen
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CHHATTISGARH ACT
. (No. 24 of 20{1)

s

THE CHHATT!SGARH MOTORYAN KARADHAN (SANSHODHA‘\I)

ADHINIYA‘VI 2011

An Act further to amend The Chhattisgarh Motoryan Karadhan Adhiniyam,

1991 {No. 25 of 1991),

1.

‘Be it enacted by the Chhattisgarh Legislature in the Sixty-second Year of the Repub-
“lic of India. as fallows :—

{1} This Act méy be called the Chhattisgarh Motoryan Karadhan {Sanshodhan)
Adhiniyam, 2011.

{2) Tt shall come into force on such date as the State Government may by notifi-
cation appoint.

For the Third Qchedule of the Chhattisgarh Motoryan Karadhaq Adhm]yam 1991

© {No. 25 of 1991), Lhe following shall be substituted. namul\« —

No. Desmpnon of VLhICl : Annual tax for

every .vehicle
in possession

of a
manufacturer
- ' : or dealer -
- ) , - (3)
}. Moped and Motorized cycles (engine capacity not - Rs. 20.00
‘ - exceeding 50 cc)
2. Motor-Cycle other than mopeds and motorized cycles. - - Rs. 3000
3. Three Wheelers vehicles ' Rs. 100.00
4. Light motor vehicles including chassis. Rs. 600.00
5. Medium Passenger vehicles including chassis Rs. 700.00
6. Medium Goads vehicles including chassis : - Rs. 700.00
7. Héavy Passenger vehi._clcs uncluding chassis Rs. 1250.00
8. - Heavy Goods vehicles including chasses. ‘ © Rs. 125000
9 Any other motor véhic_':les of a spéciﬁcd descripﬂon._ Rs. 1000.00

Short  title and
commencement,

CAmendment of the

Third Schedule,

R, T AU SR W, ST 410 SR Aha e, TrETE & i v wEfeE— 201,



FEipcice e

fagera e ¥ smde T
TR RR1/09/2010-2012."

o F 9 g (e e
feme) & Yy g orgnd. HHiE
W, 2-22-gdg wEe/3s fa. A
fieng, fesir 30-5-2001.7

I 17 ] R, T, F 17 SEad 2013 27, wF 1934 — N
fafy iz faur w1 faym
T, firtter 18 ¥ 2013

FHIH 483/_@"’1. 15/21-SUHE./B. 7./13. — B Taurs w1 Fefafee sifufem fra w &7 07401-2013
T T Y S e & et B, Taegr wemunet ) werd & fera wenifar faman i &

BTG F ToFNA & 7 Q gor AN,

33




34 wifrgng g, fegiw 17 sad 2013

(m4m2013)
mmmm(ﬁvﬁm) aiﬁiﬁm, 2012

- oHteg GRTEn s afufam, 1991 (i 25 B 1991 ) Wt 3 wvitim
w0 v arfufm,

e o & foewad ad O gt faym avew g frfafiea v o 9w sfafwim
B/ - - : _ .

wgwam Ay, 4, (1) Wﬁwmmm (FwgT) sifafaem, 2012 FEARR.
(2) 7% Yot A waw @, fa row weam, aifrgen g o R,

| R 5 W YR, 2. wHrerTg WEEE wour sfufraw, 1991 (F. 25 99 1991) <mmmm9@
arfufrany & wad Fifdy §) & wo s #Y - um(n%qa‘mwgm%\mﬁmfaf@a
T ST efrg fa g, st —

“qtg 9% it fok W A, v are Aaen diag awew, qurftfa, & dey 8
S At TR, 08 @ sAfir % for Ced S A @ A TR SR R
Q4fl srerfes & T o 0 R T o B T € e o wew g o faffde 2

v 16-® W 3. 7o sfufsam =Y 9 16 % wven Fefafes staswsnfia fea s sl -
R, “16-%h, HUUTT WIS & Tny GREET T B W w0 &1 Jiad. —FquH
: iR s1eren Tom W@ g 5 fafra wivera fedt sfusdt gro 59 whR
ariten Foy S W ofaE 9 W sl G, we s, A, A e #
aRIgEToa 5 &1 AfE, wY &9 e ar & e e g s dan
R Y Aof S AR, TR, e 9, YA, SE- O T e AT
gﬁﬁwmﬁmwmﬁ%ﬁaﬂmﬁam%ﬁm%ﬁm@m%m
ETF T, %mwaﬁwm

vw agd w4 ﬁﬁ@qﬁmm%mmw%m(m%mﬁwﬁ#@a ;
woE, sfa eerifee g sy, vty — o
: “(B-1) VITAR/AE-TM % &9 § Faer & e o/ am ared 29, 10 967 R .
) 2 FRTER i '

(uw) . S wgTaE/Eee LG 2 e g fen

- LTI, . IR GO (W), (3.), (M) ™

- : (®), wenfeafq, ¥ deifig dar

@) ww(wF) | sfefad a1 mﬁa’taﬁmwﬁa@ma’rﬁ

ﬁfmmmﬁ YETIH, TR @I (W), (3), (N) @

- (®), gunfeafa, & dafag wad

A TRty T & g Fawifa 2




BHaR Wres, {17 SHEd 2013

34 (1)

(W) Aenda mﬁﬁ %ﬁéfwmﬂmmﬁ%@awvﬁﬁmwm
ﬁﬁaﬁ%ﬁqzﬁzmmmwwuﬁqmuﬁm—
(F) _Fﬁaﬁéazmﬁnﬁwm . 3,000 (¥ @ T9R) Wi
Hz 7 sAfua die wia A,

(@) % T e fored oAfug %06,000 (BT B: ®R) WA

T el sfhga W sgaysiR srfusd E F WY wE | o
mwm% ﬁ’rm&émw maﬁmwmﬁ:ﬁﬁmsﬁa@
Jqga FHI- W#mﬁﬁ%ﬁ?ﬁﬁwﬁm%’l

‘ g % 3R % wve (W) ¥ fwia fRd o Qe 99 & =, @ A
e F N <fvsa o & R died IR UE Ty e v, @ SEiun s
whrr /At witerd g o o Freg fea smom ok et ot st
gfe RY/IfEs A e 9fEes I9-ae W gliE i | W@ S
T FUA wifeEd sye fafea witeerd St w0 % i O g 9
Wit =Y Aerar sfufan, 1988 (. 59 T 1988) W U 53 % sfara
dﬁmm—wﬁﬁmwawmﬁ%maﬁmmﬁ

w#ﬁmﬁamaﬁ%mmw%mm@(w) F R W

et Sfreenfon faar sy, sl —

“THPTRTUT (9 )— Th B 9 F Haw § e ¥ aifimg O o die 9 1@ vt
A8 F AN F IR SR F SER ¥ R R 9 H wAF Fa i
7 D g F T T T & sftd T F vorm & forg e e,

T ( 10)—mﬁm%mWWWW%Wﬁm%m@
i, e sawen, WUE, 910 Yo F aiEien 39T o WaEes & sifae
TETT NPl ER WA 9 F S0 [ T, TN, WEE 9, I,
G- TETAM Ta WM [ 37 Teequ SER; St X &t 0] S & fog
JravgsF B, T Fruim, @ sfuf & Sois w8 wemm afufam, 1988 &
sfaria Fwr Wi gro fam smom ok 38 Fraterdt axfiera, Tefram wemr-
T3, R WAN-VF T T 519 [ Fm A 3R w0y wivsn st
mmﬁmaeﬁxmmwmwﬁﬁﬁmﬁm eafmﬁm
mmmmﬁa%mm

T afufras #Y wum el ¥ wwar Peafafaa mmﬁaﬁmm Fafy -

Ve ST F

{4 5 (ﬂ*?ﬁ*fw%.ﬁm

W% AREM R Wwaﬁaaf‘u TUE T W

goft ' R T

1. OEE (%) @ faofedl & fon 2 sidqwa
(@) #= foofedl & o 3 gfavE

(M) =R ffed & R 4 whreE

T 969 o A & o 4 whava

dfag =mea 7 A & fog 4 wiawm

T oEgEt W

=TT,



F‘I -
34 (2) : . "sﬁ-rﬁwau“m | fedia 17 s 2013

fgdo st w1 v Wﬁuﬁmﬁmmﬁ%m&mﬁwmeﬁmmmm
i, A — '

I — O Geme s
(1) _‘ (2)
«7. faufen a2 fam @ foa dec s am Y FE F 7 v
SteraT Hapdt-Fa,
TR, fme 18 sadl 2013

FAF 4BE/E). 15/21-SVHRE/B. T.13.— WA * AU F ST 348 ¥ WU (3) F srgwmn A wetamg
WA FOUE (Hetes) sifufiem, 2012 (FHiE 4 67 2013) = SR sryEmE ToRTRT ¥ wifimR § Tagg waiE R

FHIeTE & TSIUE % AW Y q FRITAR,
. oh. TR, =it afafie afas,



WG U9, fEF 17 St 2013 _ - 34 (3)

CHHATTISGARH ACT
(No. 4 of 2013)

THE CHHATTISGARH MOTORYAN KARADHAN (SANSIIODHAN)
ADHINIYAM, 2012

An Act further to amend the Chhattisgarh Motorvan Karadhan Adhiniyam, 1991
(No. 25 of 1991).

Be it cnacied by the Chhattisgarh Legislature in the Sixty-third Year of the Republic
of India, as follows :—-

l. (1) This Act may be called the Chhattisgarh Motoryan Karadhan (Sanshodhan) Short  title  and
Adhiniyam, 2012, comencement.
(2} It shall come into force on such date as the State Government may by

notilication, appoint.

2. Alter the third proviso of sub-section (1) of Section 3 of the Chbattisgarh Motoryan Amendment f
Karadhan Adhiniyam, 1991 (No. 25 of 199[) fheremafter referred to as the Principal Section 5.
Act), the following proviso shall be inserted, namely =~
“Provided also that in respect of goods vehicle, Stage Carnage or a Contract
Carriage, as the case may be, where the owner pays tax for more Lthan three months in
lump-sump, he shalt be entitled Tor a rebate on the tax leviable for the period and at
the rate as specified in the FIRST SCHEDULE-A ™

3 After Secuon 16 of the Principal Act, the following shall be inserted, namely - Insertion of Sec-

“16-A. Power to produce Transport Vehicle hefore the Taxation Authority.— tion 16-A.
Owner ol a transport vehicle on being so required by the Taxation Authority
or any officer authorized in tus behall by the State Government, shall pro-
duce the vehicle for the physical verification of seats, scating layout, sleeper
berths, instaltation of operational Air-condition unit. tloor space and weight
or ascertaining class of public service vehicle i.e. ordinary, express, tourist
vehicle, sleeper coach, semi-sleeper coach and goods vehicle or any basic
information necessary for assessment and caleulation of tax.”

4. After clause (g) of serial number IV of First Schedule of the Principal Act. the Amendment ot
following shall be inserted, namely +— \ First Schedue.
“(g-1} Vehicle permitted to operate as sieeper coach/semi-slecper coach, the rate
of tax on such vehicle shall be as under—

(i) Deluxe sleeper coach/ tax shall be charged, which is fixed
Deluxe semi-slecper " for Deluxe services/Express services
coach. - in the respective category, as the case

may be, in clause (d), (e}, (I} and {g)
- above, '
al

(i1} Sleeper coach/f semi- -tax shall be charg'ed. which 1s fixed
sleeper ceach, other - forordinary services in therespetive
than the  coach category, as the case may be, In
mentioned in (1) clause {d), (e), (f) and (¢§ above.
ahave.

(h) Un-authorize instaliation of scats and/or berths in a pubnic service vehicle
other than motor-cab or maxi-cab for carrying passengers for hire or
reward— )

(a) Public service vehicle t o Rs.3.000 (Rs. Three Thousand) per
with  unauthorized unauthorized seal per month.

scals.
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{b} Public service vehicle Rs. 6,000 (Rs. Six Thousand) per
with  unauthorized " unauthorized berth per month.
berths,

Provided that where a public service vehicle is found with unautho-
rized seats or/and unauthorized berth (s), the tax shall be calculated on each
such occasion for the period from the date of issue of current certificate of
fitness: :

Provided further that where the owner of a public service vehicle is
penalized twice for the offence under clause (h), on commitiing such offence
for third time, the vehicle shall be detained by the Taxation Authority/
Prescribed Authority concerned and kept in safe custody at a nearest Police
Station/Pelice Line or Transport Checkpost and the Taxation Authorily or
Prescribed Authority shall forward such case within twenty four hours to the
Registering Authority for the suspension of Registration Certificate under
Section 53 of the Motor Vehicles Act, 1988 {No. 59 of 1988), for appropriate

aclion.”

5. For Explanation (9) and (10} ol serial number TV of First Schedule of the Principal
Act, the following shall be substituted, namely :—
“Explanation (9).— Seat in respect of a public service vehicle means a seaf according

1 the specifications permitted for the classification of such registered vehicle
and each berth permiited in such vehicle shall be regarded cqual 1o two scals
for the calculation of tax under this Schedule.

Explanation (16).— For (he purpose of calculation of tax of any public service

vehicle under this Act, the physical verification of seals, seating layout, sieeper
berths, wmstallation of operational Air-condition unit or ascertaining class of
pubtic service vehicle i.e. Ordinary, Express, Tourist Vehicle, Sleeper Coach,
Semi-Steeper Coach and Goods Vehicle or any vital information necessary
for calculation of (ax, shall be done by the Taxation Authoriry under this Act -
and under Motor Vehicles Act, 1988 and shall be entered 1n the oftice record,
certiftcate of regislrati&n, tax certificate and tax token and it shall be verified
from time to time by the Taxation Authority or officers authorized by the
State Government in this behalf under Section 16 of this Act.”

Inserrtion of new G, After FIRST SCHEDULE of the Principal Act, the following shall be inserted, namely e

Schedule,

FIRST SCHEDULE-A N .
| See fourth proviso to Section 5 (1) ]

Class of Periodof Tax . Rate.of rebate on the

8.Na. *

Motor Vehicle payment « . Tax leviable

M @ @@

. 1. Goods Vehicle © (a) For Two Quar'-t‘_{:..rs 2%

(1) Tor Three Quarters - 3%

(¢) For Four Quarters 4%

2. Stage Carriage For Three Months 4%

3 Ct.n\lracl‘Carri?ge. For Three Months 49
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7. After serial number 6 of Part-1 of SECOND SCHEDULE rto the Principal Act. the Ansendment of
following shall be added, nanely :— ' Second Schedule.
Bescription of Motor Vehicles Rate of fife time tax
hH (2)
“7. Motor-cab or Maxi-cab other than 7% of the cost of vehicle”

aulo-rickshaw three wheeler.,

TR, N W S0 RN, N AT IHEY AT TEONE, AR | HEA Aw whiva— 2013,

[ .
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CHHATTISGARH ACT
(No.240f 2016)

THE CHHATTISGARH MOTORYAN KARADHAN (SANSHODHAN)
ADHINIYAM, 2016

An Act further to amend the Chhattisgarh Motoryan Karadhan Adhiniyam,
1991 (No. 25 0of 1991).

Be it enacted by the Chhattisgarh Legislature in the Sixty-seventh Year of the
Republic of India, as follows :-

1. ) This Act may be called the Chhattisgarh Motoryan Karadhan Short  title  and
(Sanshodhan) Adhiniyam, 2016. commencement.

() It shall deemed to have come into force on the 15th day of February, 2016.

2 (N In column (2) of serial number VIII of First Schedule of the Chhattisgarh Amendment of
Motoryan Karadhan Adhiniyam, 1991 (No. 25 of 1991), (hereinafter First Schedule.
referred to as the Principal Act), for the figure and words “30.00 per seat”,
the figure and words “60.00 per seat” shall be substituted.

) In the heading of serial number VIIIA of First Schedule of the Pricipal
Act, the punctuation and word “, Cranes” shall be omitted.

3 After serial number 7 of Part-1 of Second Schedule of the Principal Act, the Amendment of
following entries in corresponding columns shall be added, namely :- Second Schedule.
=8 Crane and Mechanical excavator vehicle 7% of the cost of

(with a shovel at the front and a digging vehicle”

arm at the rear or otherwise installed
working machinery) popularly known as
JCB or excavator made by other
Manufacturers.

4. The Chhattisgarh Motoryan Karadhan (Sanshodhan) Ordinance, 2016 (No. 1 of Repeal.
2016) is hereby repealed.

FITe, RV A1 A AR, SETE B W BEuTerd, TR @ Hfa a1 i - 2016
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CHHATTISGARH ACT
(No. 28 of 2025)

THE CHHATTISGARH MOTORYAN KARADHAN (SANSHODHAN)
ADHINIYAM, 2025.

An Act further to amend the Chhattisgarh Motoryan Karadhan
Adhiniyam, 1991 (No. 25 of 1991).

Be it enacted by the Chhattisgarh Legislature in the Seventy-Sixth

Year of the Republic of India, as follows:-

Short title, 1. (1) This Act shall be called the
extent and Chhattisgarh Motoryan Karadhan
commencement.

(Sanshodhan} Adhiniyam, 2025.

(2) It shall extend to the whole State of
Chhattisgarh.

(3) It shall come into force from the date
of its publication in the Official
Gazette.
Amendment of 2. After sub-section (2) of Section 3 of

Section &, the Chhattisgarh Motoryan Karadhan
Adhiniyam, 1991 (No. 25 of 1991)
(hereinafter referred to as Principal

Act), the following sub-section shall

be added, namely:-

“(3) There shall be payable, in
addition to the tax payable under
sub-section (1), a transfer tax on
évery transfer of ownership of a

motor vehicle at the rate

specified in First Schedule.”
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After item IX of the First Schedule of Amendment of
the Principal Act, the following items Filrst Schedule. :

shall be added, namely:-

“X. Transfer tax payable at the time
of transfer of ownership of a

motor vehicle:-

S.No.| Description of Proposed Rate
Motor Vehicles of transfer tax
5 @) 3)
i. Non-transport 1% of the standard
Vehicle value of the vehicle

at the time of

registration.

2. Transport vehicle 0.5% of the | ‘
standard value of
the vehicle at the

time of registration.”

For the entry mentioned in column (2) Amendment of
of serial number 8 of Part-I of Second Second
Schedule.

Schedule of the Principal Act, the
following entry shall be substituted,
namely:-

“All vehicles falling under the
category of construction equipment,
namely  “construction  equipment
vehicles” shall mean rubber tyres
(with pneumatic tyres), self-propelled

machines, wheel mounted compactors
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with rubber pads or with rubber or
steel drums, wheeled hydraulic
excavators, wheeled loaders, backhoe
loaders, skid-steer loaders, dumpers,
motor graders, mobile cranes, dozers
and pavers with rubber tracks or
pavers with rubber pads or wheels,
fork lift trucks, self-loading concrete
mixers or self-propelled boom pumps,
self-propelled or concrete pumps or
earth moving or other vehicles used
for mining, loading, transporting,
drilling, spreading, piling or trenching
of land, rock or other materials, off-
~highway mining, industrial
undertakings, irrigation and any other
construction equipment vehicle or
combination thereof originally
designed for carrying out general
construction work but modified and
manufactured in on or off or on and

off highway form with capabilities."

T, FEUT AT o S, BETe ST AT EuTerd, Tt TR STed TR & Hfed au1 Wi - 2025,
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